4809 Written Answers

Mass GUERILLA WARFARE TRAINING TO
Pakistan NATIONALS

*659. SHr1 A, M. TARIQ: Will the
Minister of DEFENCE be pleased to
state:

(a) whether it is a fact that the
Government of Pakistan is given mass
guerilla warfare training to its
nationals against the so-called threat
from India; and

(b) if so, the reaction of the Gov-
ernment of India in the matter and
the steps taken py Government for
defence against this training?

Tee DEPUTY MINISTER IN THE
MINISTRY or DEFENCE (Surr D. R,
CHAavAaN): (a) Government’s atten-
tion has been drawn to certain reports
regarding mass guerilla  warfare
training which have appeared ip the
press,

(b) Suitable ways of dealing with
such guerilla forceg constitute a part
of the normal training of formations/
units.

E-
Courts IN Goa, DaMmaN aNp Dru

*662. Surr BABUBHAI M, CHINAIL:
Will the PriME MINISTER be pleased
to state:

(a) the number of taluga courts in
Goa, Daman and Diu and the number
of cases pending with them;

(b) the number of cases pending
with the appellate court; and

(¢) whether any representation has
been received by Government to
reduce te number of taluga courts
and abolish the appellate court in Goa
and extend the jurisdiction of the High
Court of a neighbouring State to Goa?

Tee DEPUTY MINISTER 1IN THE
MINISTRY or EXTERNAIL AFFAIRS
(Surt DINEsH SiNGH): (a) There are
nine taluga courts in the TUnion
Territory of Goa, Daman and Diu. In
the past it was not customary to
maintain statistics of cases filed and
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disposed of. Detailg
respect of five of these courts indi-
cate that there are about 4800 cases
pending with them.

{(b) There are 122 cases pending
with the appellate court . . .

available in

(c¢) No representations have been
received for the reduction in the
number of taluga courts. Some repre-
sentations have, however, been
received against the extension of the
jurisdiction of the Bombay High
Court over the Courts in Goa, This
matter is under the consideration of
the Government.
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+[AIR ACCIDENT NEAR AGRA

*666. Surt MAHABIR DASS: Will
the Minister of DEFENCE be pleased
to state:

(a) whether it is a fact that an air-
craft was involved in an accident
near Agra on the 3rd June, 1963; and

(b) if so, what was the cause of
the accident, how many persons were
killed and injured in the accident

and how much loss was sustained by
Government?]
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+[ ] English translation,




